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Construction of Type H Quartets tor 
Kiriburu Project

8620. SHRI GOVIND MUNDA: Will 
the Minister of PARLIAMENTARY 
AFFAIRS AND LABOUR be pleased 
to state:

(a) whether the Iron Ore Welfare 
Cess Fund has sanctioned for the cons­
truction of 200 Type II quarters for 
Kiriburu Project in Orissa;

(b) whether this proposal has boon 
given effect to; and

(c) if not, the reasons for the delay 
in construction of Type II quarters ou 
Kiriburu Hilltop?

THE MINISTER OF STATE IN 
THE MINISTRY OF LABOUR AND 
PARLIAMENTARY AFFAIRS (SHRI 
LARANG SAI): (a) Construction of
200 houses under Type I and not Type
II Housing Scheme had been sanction­
ed for Kiriburu Iron Ore Mines,

(t>) The houses have not been cons­
tructed so far by the management.

(c) Delay in construction has occur­
red as the management wanted the 
sanction to be changed to the cons­
truction of houses under Type II 
Housing Scheme. This was not pos­
sible as the management were not in 
a position to transfer ths land to the 
Fund Organisation as required under 
tjhe Housing Scheme. The manage- 
mliit-%ow propose to undertake cons­
truction of Type I houses as original­
ly sanctioned, during this year.

Indian Railwaymen in Mozambique

8621. SHRI D. N. TIWARY: Will 
the Minister of EXTERNAL AFFAIRS 
be pleased to refer to the reply to the 
Starred Question No. 259 answered on 
8th March, 1979 and state:

(a) whether the Secretary of the 
Railway Board and Director (Signals), 
who visited Mozambique and studied 
the conditions of Railway employees 
deputed there, have submitted his 
report;

(b) if so, their main recommenda­
tion; and

(c) the steps Government has taken 
to remove the difficulties of the Rail­
way employees posted at Mozambique?

THE MINISTER OF STATE IN 
THE MINISTRY OF EXTERNAL AF­
FAIRS (SHRI SAMARENDRA 
KUNDU): (a) Yes, Sir.

(b) The report has brought out 
that non-availability of family accom­
modation and delay in repatriation 
facilities is the root cause of the prob­
lems faced by the Railway deputa- 
tionists in Mozambique.

(c) Government of India have al­
ready taken steps to permit repatria­
tion through Reserve Bank of India 
facilities of 20 per cent of their emo­
luments for the period their families 
are away in India, in addition to the 
facilities that have been extended to 
them by the Mozambican authorities.

The Minister of External Affairs hag 
also addressed a letter to his coun­
terpart in Mozambique urging provi­
sion of family accommodation without 
further delay.

The other recommend itions of the 
Railway Board’s team concerning 
terminal benefits, provident fund|pen- 
sionary contributions, monthly allow­
ances payable in India for deputation, 
ists’ families, leave passage to deputa- 
tionists for coming to India etc., are 
being carefully examined for neces­
sary action.
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